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RESUME OF WORK DONE BY LOK SABHA DURING THE SECOND
SESSION OF SIXTH LOK SABHA—JUNE—AUGUST, 1977

1. DURATION OF SESSION

Date of commencement . . . . . . . 11th June 1977.
Date of adjournment sine-die . . . . 8th August, 1977
Date of|prorogation . . . . . . Ioth August, 1977.

Number of days of sittings 48

Number of hours of sittings . . . '. 326 hours
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10.

II.

I2.

13.

0y

el

SUMMARY

Bills pending at the end of the last sesaion . . . 2
Bills introduced . . . . . . o 18
Bills opposed at introduction stage . . . . . .. 2
Bills passed by Rajya Sabha and laid on the Table . . . 3
Bills returned by Rajya Sabha with recommendations and laid on the

Table . . . . . . . . . . . . I
Bills passed . . 17
Bills negatived . . . . . . Nil
Bills withdrawn . . . . . Nil
Bills part-discussed . . . . . . Nil
Motions for adjournment of debate on Billsadopted . : Nil
Bills referred to Select Committee . . . . . Nil
Bills referred to Joint Committee . . . e . . . 1
3'l1s originating in and referred to Joint Committee by Rajya Sabha in

of which mntlons for concurrence was adoptedby

I.DEOCSlbha . . . . Nil
Bills peniing at the end of the session vldc para N’o 295 of Lok Slbhs.

Bulletin-Part II, dated 23-8-1977 . 6
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ATTENTION STATEMENTS

3. CALLING
S. Brief Subject Name of the Name of the Time
No." Member who Minister taken
called attention
Date of
Statement
1 2 3 4 5
H.-M.
1 Reported incident of 13 Harijans Shrimati Par- Shri Charan o—1I4
having been burnt alive and one vathi Krishnan Singh
shot in Belchi village of Patna .
District, Bihar on 27-5-77. 13-6-77
2 Reported firing by police on workers Shrimati Par-  Shri Charan L
of Dalli Rajhara mines of Bhilai vathi Krishnan Singh
Steel Plant on 3-6-77mli¥1nz cight
workers and injuring s others. 14-6-77
3 Reported large-scale murder and tor- Shri Samar Shri Charan O=17
ture of Naxalites in Andhra Pradesh Mukherjee Singh
during the last few years as reveal-
ed by the Civil Rights Committee 15-6-77
headed by Shri V.M. Tarkunde.
4 Reported statement of the Chief Shri Vayalar Shri Shanti o—1g
ft:stiae of Karnataka about thedos- Ravi Bhushan
siers of the Judges of Hig" Courts
and Supreme Court being pre- 16-6-77
pared by the Central Government
on the basis of their attitude to-
wards 20 -or 24 point programme.
s Reported non-implementation of in- Shri Samar Shri Ravindra .  0—36-
terim relief to the newspaper em-  Mukherjee Verma
ployees throughout the country by
the managements of the news- 17-6-77
papers in spite of Central Govern-
ment’s order resulting in indefinite
strike all over the country by news-
paper employees.
6 Pre-election political situation in Shri Chitta Basu Shri Shanti o—45:
Jammu and Kashmir and reported " Phushan
postponement of the Assembly
election scheduled to be held from 22-6-97
June 30 to July 3, 1977.
7 Serious situation arising out of lock- Shri Dinen Shri Ravindra O—58:
out in Indian Express and Finan- Bhattacharya Vesma
cial Bxpress, New Delhi since the '
37-6-77

20th June, 1977 affecting the live-
lihoog of ti::ﬂ‘ employees and steps
taken by the Government.

15



3 4 -5
. . H.M.
8 Reported suggéstion of the Iadian St C.K. Shri Mohan 0—43
- for Mills Assoclation to close Chandrappan Dharia
dowan the jute units for 7 to 10 days
¢ in a mboth due t acute.shortage 30-6-77
- of raw jute and lay off in 15 jute
mills in West Bengal.
9 Reported disappearance of several ShriJyotirmoy  Shri H.M.Patel o—i18
important papers and documents Bosu
-:lntl-ﬂ%1 0 Maruti Limited 2-7-77
from the Regional Office of the
Central Bank of India, New Delhi
. . and suppression'of that informa-
tion for three years.
10 Photostat copy published in the Shri HatiVishou Shri H.M. Patel o0—49
“Statesman® dated the 6th July, Kamath ; S
1977 of a Bank Draft on the Can- 7-7-77
tonal Bank, Berne (Switzerland)
revealing payment of 25,000 Swi
Francs to . Mancka cr.:éﬁ
by order of ¢ i Sanjay Gah
11 Reported swindling of crores of Shri C.K. Shri H. M. Patel o—a25
u ees as a result of mutf:la;ed n;:_d Chandrappan S
notes of high =777
nommmon, Lnt for cancellation
aand déstruction, finding their way
in circulation after exchange from
the Reserve Bank of India.
81 Reported death of 30 persons and ShriOmPra-  Shri Charan 029
sumxsdcoMtnon of 14 otherlslal 8  kash Tyagi Singh
Tes censuming spurious liquor e
in Rameshwari 15' area in 16~7-77
K.lrol Bagh, New Delhi and alle-
failure of Pohce to prevent
ule of such liquor and of hos-
pital authorities to treat the vic-
tims in time,
13 Raported curbs on.import of Indian Shei v.yal'ir Shrj Mohan 0—35
textiles impossd by the Buropean Ravi Dhyria
Economic Commuanity. e e b
20-7-77
14 Reported diugpmm of groundnut Shri Yadvéndra Shri Mohan 0—20
oil from the markets, abnormal Dutt Dharla
3 rise in prices therm double
undout ol #nd scti ot B
on
i’amken by veroment to meet the
scarcity check black-market-
iog in groundnut oil.
.
s Reported usprecedented havoc Shl Vigalar Shri S 619
s caused to the-eatire sea coast of Ravi %

Kerala snd some parts of Karna-
taka State due to severe sea erosion
and the continuous threat of sea
erosion every vear in Kerala and
some parts of aka State.

33'7‘77




16

17

18

19

21

22 Reported apprehension of damage Shri

Visit of Minister of Bxternal Affai
e’ outdorde of Y

Reported statement

to Nepul #ind
held ‘g’l'hrm "rhh the
Leaders of Nepal.

King "and

Reported indefinite strike in the Kiri-

I:lon Ore Mines Ofg;ﬂmd
Miner ent a-
e omg ot ure of on-
ciliation efforts.

Reported resentment among the

people and students on account of
the use in the gth and 10th classes
in some of the schools in Detlhi and
other parts of the country of a book
entitled “A Modern Approach to
English Grammer and Composi-
tion” which justifies the imposi-
tion of Emergency by the former
Prime Minister.

made by the
Minister of Law, justice and Com-
Esny Affairs naming Shrimati

va Vaz and Shri K.D. Naiker as
the two Karnataka Ministers who
sought to influence and interfere
with judiciary and the reported
denial of this by the Karnataka
Ministers.

Reported serious situation arising

out of accumulation of handloom
cloth worth crores and the financial
crisis faced by weavers as a result
of rapid price rise of inputs e.g.
staples, art silk yarn, dyes and other
chemicals, causing unemploy-
ment of handloom weavers in
various Sta‘es.

Reported collapse of many houses

resulting in deaths of some per-
sons, water logging, breaches in
roads and choking of sewers in
Delhi as a result of incessant rains
causing great concern to the resi-
dents of the area affected and the
steps taken to meet the situation
arising out of flooding of many areas
by river Yamuna.

to North Eastern main railway line
between - Narayanpur and
Bihpur due to soil erosion by river
Ganga in the near future.

Shri Ugra Sen  Shri Atal Behari
. “Vajpayee

A F

Shri C.K. Shei: Biju
Chandrappan Patnaik
28-7-77

Shri Arj . P.C.
& Anu:zsmsh prPc

29-7-77

Shri Shanti
Bhushan

2-8-77

Shri Vayalar
Ravi

Shri Prasann- Shri Mohan
bhai Mehta Dharia

3-8-77

Shri Kanwar
Lal Gupta

Shri Charan
Singh

4-8-77

Gyanesh-  Prof. Madhu
war Prasad Dandavate
Yadav
5-8-77

H.M.

o—18

O=—1I2

O—=22

O—Ia

o—49

0 — 06

o—I§




23 Present situation of the Coca-cola ShriJyotirmoy Shri Geory
Company,its refusal to fulfil its ex- Bosu Fem

commitment and to produce
g:tense of wholly Indian origin
and closure of its factories render-
ing about 1} lakh workers un-
employed.

8-8-77

H.M’

4. DIVISIONS

Numl:v_etofDlvliomheld PR . . .
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5. FINANCIAL BUSINESS

Subject Date of  Date(s) of discussion Time
. presentation taken
’ H. M.
(i) Railway Budget
Budget (Railways) for 1977-78  11-6-77 o 22
13-6-77 .
14-6-77  pGeneral Discussion 14 45
15-6-77
16-6-77 Discussion and voting 8 23
17-6-77 }an Demands for Grants
(i) General Budget
Budget (General) for 1977-78 17-6-77 t
20-6-77
21-6-77 General Discussion 20 26
22-6-77
23-6-77
Discussion and voting on Demands for Grants—
25-6-77 *Commerce
27-6-77 +Civil Supplies and I 33
J Co-operation
28-6-77 Steel and Mines 48
29-6-77 External Affairs 6 o4
s Agricul and
1-7-77 iculture I 1
2-7-77 Irrigation 53
4-7-77
47-77 }Dcfence 5
5-7-77
5-7=77 ) “*Bducation and 8 s8
6-7-77 Social Welfare
**Culture
6-7-77 Petroleum
7-7-77 Chemicals and 6 56
Pertilizers
8-7-77
9-7-77 Industry 10 56
11-7-77
11-7-77 }I.abou.r 6 a4
12-7-17

*Discussed together.
#¥Discussed together.
@Discussed together.

19



H M.

18777 }Homeair.in o 46
e 13-7-77

14-7-77  Energy 4 54

cations o oI

14-7-77

Shippi . d T
a pping an rans-
6:05'P.M.
Guitlo-

SESply and Rehabili-

tati~n
Tourism and Civil
Aviation
Works and Housing
Atomic Bnergy
Electronics

8

LﬁuSlbha-

Rajya Sabha

Parliamentary Affairs

Secretariat of the
Vice-President

Tatal time taken 92 19

Demands for Excess Grants 16-6-77 . -
in respect of Budget (General) 25-7-77 Ducunion and voting
for 1974-75 n D

v

o o1
for - 1 30
onul Grants
(General).
(i) Budget in respict of the State of Nagaland
‘Deman inreapect 28 22-7-77 | Discussion and voting 1 24
ﬁofth:da&g’ it » thﬁu'?? 28- ;— }on Demands for Grants
for 1977-78.




6. LEAVE OF ABSENCE

S1 "Petiod for which Date when
Ne. Name of Member Jeave guantetl ‘Jowwe
granted
1 Shri M. 5. Sanjeevi Rao . . . 13-6-77 to 30-7-77
2 Shri Mghamaya Prasad Sinha . . 11-8-77t0 §-8-77
3 Shrimati Akbar Jahan Begum « II-6-7710 I1-7-77
4 Shri V.P, Naik . . . . 11-6-77 to §-8-77 8-7-77
s Shri Rooplal Somani . . . 25-3-77 t:n 3-4-77
11-6-77 tO 25-7-77
6 Shri Keshavrao Dhondge . . II--6-77 10 30-6-77
7 Thakur Girija Nandan Singh . 27-6-77t0 8-8-77
8 Dr, Karan Singh . . . 13-6-77t0 $§-7-77
9 Shri P, Parthasarathy - . . 11-6-77 10 11-7-77
10 Shri Keshavrao Dhondge . . I=7=77 10 15-7-77
11 Shri Jadunath Kisku . 11-6-77to 8-8-77 1-8-77
12 Shri F. P. Gackwad . . 1I-6-77to0 31-7-77
13 Shrimati Akbar Jahan Begum . 12-7-77 to 29-7-77
14 Shri Prafulla Chandra Sen . . 11-6=77t0 8-8-77

A

r.;l-‘.



7. MOTIONS
(i) Motion for Election of Speaker

Brief subject Under Proposer Seconder Date of Decision
rule moving of the
House
‘Choosing Shri K.S. Hegde 7 Shri Morarji  Shri Y.B, 21-7-77 Adopted
as the Speaker of Lok R. Desai Chavan unani-
Sabha. mously.
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8. OATH OR AFFIRMATION

o1 | Name Constituency State Lan; of . Date
No. oath/! tion '
1. oShri A.E.T. Barrow _— — English (oath) 11-6-77
2. Shri Mohinder Singh  Ferozepur Punjab English (oath)  17-6-77
Sayianwala
3. *Shri Rudolph Rod- - —_ Baglish (affirma- 20-6-77
dgues tion)
4. Shri Ganga Singh Mandi Himachal Hind({ (afirma- 24-6-77
¢ Pradesh don)
s. Shri Niranjan Prasad Bilaspur Madhya Hindi (oath) 11-7-77
Kesharwani Predesh
«6, Shrimati Parvati Devi Ladakh Jammu and  Hindi (oath) 20-7-77
Kashmir

#Nominated by the President.



9. OBITUARY REFERENCES

Name and culars of Date of Date on Time taken Remarks

Membership death which re-
ference made
2 3 4 s 6
Shri S.B. Giri, sitting Mem- ) HM.
ber of Lok Sabha 23-4-77 11-6-77 9
a Sankar Guha, 2-3- 1-6-
Mombes of the Goneti- ¥77. nem

tucnt Assembly and Pro-
visional Parliament.

Shri I-lem Bann Member = 11-6-77
e s " Third 9-4-77 1-6-77 . o 004
and Fourth Lok Sabha.

Shn K.C. Neogy, Member 2-6- 11-6-
o e A 7.
ﬁve Assembly, Consti-
tuent Assemb! y and Pro- ,
visional Parliament.

Shri K. K. Warior, Member 12-6- 1
of the Second and Third 771 13-6-77) 0—o02
Lok Sabha.

Shri Rameshwar Tantia, 22- "R
Member of the Seoon’d 7 26-7-71 o=—oz2
and Third Lok Sabha.

Shri Muldas Bhudardas 1-8- -8«
Vaishya, Member of the o 48773
Provisional Parliament,

First and Third Lok
Sabha. 0=—02

Bakshi Abdur Rashid, Mem-  2-8
ber of the Secong’nnd 7 ++n
Third Lok Sabha

Shri Mohan Lal Gautam, -8 8- 0—02
Member of the Constituent 357 5=
Assembly and the Provi-
sional Parliament,

g

10. PAPERS LAID ON THE TABLE

(i) By Government . .. 1187
(ii) By Private Members . . 7



11. PERSONAL EXPLANATIONS UNDER RULE 357

Name of Member .
Sl Brief Subject madethe Date Time taken
No. persona] expla-
nation

H. M.

1 Point raised by Shri A.C, Georr Prof. Madhu Danda- 8-7-77 0-04
the House on the 7th July, vate
1977 about distribution  of
Invitation Cards in connection
with a functjon to release the
publication “Marx and Gandhi”,

2 Certain remarks of Shri K. P. Shri Raj Narain 8-8-77 ©-20
Unnikrishnan in the House on
4th August, 1977, regarding
the removal of written warnin
from the personal file
Dr. J. P, Singh, asurgeon of the
Willingdon Hospital.

12. PETITION

Presented by Member . . . . . b ¢



13. PRIVILEGE MATTERS

R

Decision of the House

Time
taken

brought

before the

of the Member matter
ed the

Brief Subject Name
who rais

Si.
No.

matter

House

28

for exami-
der rule 227 of the

Sabha.

1977
the Committee of Privileges
of Procedure and Conduct of Busi-

nation and report un
ness in Lok

Rules

Shri
Ma-
of a

I
z._lﬂnl;%:
in res
A nister of Crm

Mi

India, New
une,

in a letter to the Bdi- Shri Jyotirmoy Bosu

o5
n
jes and

bha on the 27th

——

by th

Bombs

il Su

merce and Civi

insinuations

blished in the

totEl
Kisht;rel

dated the 11th
L
: made

statemen' m

tion in Lok Sa

1977.
2 Alleged reflections and attributing motives Shri Gauri Shankar Rai

dhavii an

who was

would

On 18-7-77,

referred the matter

ttee of Privileges for exami-
report under rule 227of
Procedure and Conduct

Speaker

his ruling on 18-7-77.

in the Chair, obsesrved that he
ge

w0

natioa “and

Deputy
L _e(_:omm

the Rules of

of Business in Lok Sabha.

0-03 On 16-7-77; the Deputy Spealer,

013

18-7-1977

16-7-1977

and

thinking of pre-

vious Government during Emergency
to kill top opposition leaders.

in respect of certain
on the 13th

of Home Affairs  (Shri
Shrimati Indira Gandhi,
the Minister of Home

nister, in a press state-

ment issued by her,
statements made
Affairs in Lok Sa

"n
14th July, 1977 about

to the Minist

Charan Singh)

former Prime
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4. QURSTIONS

(# STARRED

M wm ber of Questior:s put dewn ir Qugstior Lists fo1 Oral Aftwers $14°

N umber of Questions orally arswered . . 230
(5) UNSTARRED

Number of Questions put dowp ir. Questior Lists for Writter Ariwers

and Written answers furnished . . . . . . 655

(iii) SHORT NOTICE

Number of Questior's put down in Skort Notice Quesiion Lists . 3t

Number of Questions orally answered . . . . . 3

il

*Includes 12 Starred Questions withdrawn by the Members /deleted from. the Lisg
tranaferred from one Ministry to arother. |

selncludes 116 Unstarred Questions witkdrawpn by the Members/deleted fro.m tke
Lists [transferred from or ¢ Ministry to an: ther.
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15. RESIGNATION BY SPEAKER |

T

Date of Date of announce-
Resignation ment in the Home

Name of Spesker

Shri N. Sanjiva Reddy 1347-77 (x P.M.) 13-7-77

" 16. RESIGNATIONS BY MEMBERS

Date Dateof  Date of
Sl

from publica- announce-
Name State Consti- which tion in | mentin
No. tuency resig- Buljetin: the
nation and Houae
took notifica-
effect]  tion in
Gazgette .

1 Shri Parkash SinghBadal Punjab

Faridkot [18-6-77 18-6-77 18-6-7Y
2 Shri N. SanjivaR Andhra
jiva Reddy E

Nandysl  21-7-77  21-7-77  24-7-77
(afternoon) .

+ Be——— .
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(#) Statutory Resolution
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Announcements
81 No. _ ' Subject Datey,
1. Relinquishing of office by Shri S.L. Shakdher, Secretary-General of Lok
Sabha and appointment of Shri Avtar Singh Rikhy as Secretary, Lok
Sabha, with effect from the 18th June, 1977 . . . . . 17-6-7F
2. Decision by the Speaker, Shri N. Sanjiva Reddy, to relinquish the office
oftthpeZher P i L en R A




». sTATHWS BY MINISTERS
(i) Sm -m made/laid under Rule 372

Subject

Name of Minister  Date

H o

o

10

Accident to train No. 13 -UP Tezpore
Express between Udalguci  and
Rowts Bagar Stations of North-
east Frontier Reilway on 30-§-1977

Reported death of some persons
and injury to others as a result
of police firing and clashes  in
several constituencies in  Bihar
on 10-6-77 which was the first
day of polling for elections to
State Assembly.

Iacidents of violence and atrocities
in Jammu and Kashmir.

Participation by Prime Minister in
the Commonwealth Prime Mi-
nisters’ Conference in London.

Government business for the week
commencing the aoth June, 1977.

Power shedding in Delhi and the
closure of Unit No. 1 in Badarpur
‘Tnermal Power Station,

Change in the order of Government
business for the 2s5th and a7th
June, 1977.

Landing of a Pakistan twin-ergine
piper aircraft at Amritsar airport
on the 3oth June, 1977 due to bad
weather and shortage of fuel.

Alleged incident at Palam Airport
on the 1st July, 1977 relating to
sr_.;i Sanjay Gan and his
wife,

Reported taking over c:oi‘.:‘pov/ert bgrr

rmy in Pakistan an
Prime Minister Shri Bhutto,

Prof, Madhu
Dandavate

Shri Charan Singh

Shri Charan Singh

Shri Morasji R. Desai

Shri Ravindra Varma
Shri P. Ramachan-
dran

Shri Ravindra Varma

Shri_Atal Bihari
Vajpayce

Shri Cheran Singh

Shri Atal Bihari
Vajpayee

11677

13-6-77

15-6-77

17-6-77

18-6-77

24-6-77

30-6-27

2-7-77

57-77

. M.

o

(]

o§

o3

19

03

03

o2

01

eStatement was laid on the Table.



11

12

13

14

s

16

17

18

19

21
22

23

24

Agreement arrived at between “the

:h.:““ rovn oy of

Discontinuance of institution of
ivifan Awards, numely Bharat
Ratna and Padma Awards,

Some deaths due to consumption of
poisonous liquor in Del.

ment arrived at between the
ort and Dock workers and the

Management.

of India Public Sector Under-
takings. .

Government business for the week
commencing the 18th July, 1977.

Resignation of Justice D. S. Mathur
{rom_thz One-man Comnl:::n:g_::j::
n to inquire into t
of zmd::',un Group.

Government business for the week
commencing the 2sth July, 1977.

Repayment of the second instalment
of additjonal dearness allowance
deposits under the Additional
Emoluments (Compulsory Deposit)
Act, 1974.

Clarification of certain information

iven by the Minister of Home
xﬁ-ln' on the 2o0th July, 1977
questions on statement

the resignation of Justice

D. §. Mathur from the One-man
Commission of Inch uiry to inquire
into the affairs of Maruti Group.

Availability of Cement.

Government business for' the week
commencing the 18t August, 1977.

Change in the financial arrangements
for the construction of Shahdara-
Saharanpur railway line.

Visit of the Minister of External
Affairs to Tanzania and the out-
come of talks held by him with the

leaders of Tanzania,

Shri Ravindra Varma

Shri Morarji R.
Desai

Shri Charan Singh

Shri Ravindra Varma

Dr. P. €. Chunder

Shri Ravindra Va:ma

Shri Charan Sm‘h

Shri Ravindra Varma

Shri H. M. Patel

Shri Charan Singh

Shri George
Fernandes

Shri Ravindra Varma

Prof. Madhu
Dandavate

Shri Atal Bibari
Vajpayee

6-7-77

13-7-77

14-7-77

14-7-77

15-7-77

1 5'7"77_

20-7-77

22-7-77

33-7-77

26-7-77

28-7-77
39-7-77

3877

4877

.. 0

omi
ex

o3

o1

o

o




\ o
1 ) 3 4 s
H. M.
®325. Flood situstion in the country and Shri Surjit Singh $-8-717° o o1
¢ steps taken by Government to Barnala
meet the situation.
" 26 Question of inclusion of Sholapur Prof. Madhu 6877 o o3
Division in Central Railway. Dandavate ‘
.. 37 Revised and liberalised policy for Shri Atal Bihari 8-8-77 o 32
: grant of passports to Indian Vajpayee
nationals.
a8 Some policy aspects relating to Postal Shri Brij Lal Verma 8-8-77 0 16
and Telecommunication services. )
Introduction of Police Commissioner Shri Charan Singh 8-8-77 o of
System in Delhi.
30 Publication of a photostat co;x 8-8-77 o 15
26

of a MISA warrant dated the

une, 1975 issued the then
{)ept’xty éom.mndonet Delhi.

Shri Charan Singh

eStatement was Isid oa the Table.



*

(ii) Statemenr under Ds‘mn'on 115

of

‘Minister who

—

: ame . Timef il
Brief Subject ber who - laid the state- Date’  taken
laid the state- ment in reply |
ment . i
H. M,
Certain information given Shri Kanwar Shri Charan | 8-8-77 o oy
by the Minister of Home  Lal Gupta Singh

s on the 2and
June, 1977 in answer to
Unstarred Q :nn 0.
1390 1
lathi c;g'rse rn Tﬁ
Jail, Delhi, during eme-
rgency.




(i) Matters under Rule 377

d

Name of Member Minister whe Dass Time

wh)> raised
the matter

made the
Watement

[ X

AppoimTt béoGovem
l;eadedw.l Shri N.A.
alkhiwala to suggest
measures for rationalisa-
tion of direct taxation
laws.

Shifting of the Pay and
Accounts of
Defence Accounts De-
partment from Mathura
to Nasik Road Camp.

Stetement made by the
Minister of Home Affairs
in the House onthe 13th
July, 1977 during the
reply to the discussion
on the Demands for
Grants of the Ministry
of Home Affairs about
thinking during emet-
gency to kill top oppo-
sition leaders.

Alleged bank accounts ab-
road in the names of
Shri Sanjay Gandhiland
Shrimati_Maneka Gan-

News item appeari

he “Newswock dated
the 11th July, 1977
about role of Shri San-
jay Gandhi in award of »
contract for Ofll;-.mch
drilling to a ren
Company.

Reg;ﬂdloeboutdedued
Pfizer Ltd., in

out of emp!oyment more
than one thousand em-

Jyotirmoy

!"

Shri Maniram
Bagri

Shri Y.B. Cha-
van

Shri Jyotirmoy
Bosu

Dr. Subramaniam
Swamy

Shri Jyotirmoy
Bosu

Sshiri Ch:;dnn
Sh‘:'i‘hMonrji
R. Deni

29-6-77

30-6-77

14-7-77

14-7-77

16-7-77

18-7-77

20~7-77

0—24

o—oT

0==01




2 3 4 5 6
H.M.
mrted laying off of Shrl Jyotimoy - 20-7-77  o—of
ands of Jute wor-

kers all over the coun- Y
try by the Jute mill

owners and recent lock~

out in LK. Jute Mills,

Kanpurthereby rendering

2000 workers unemploy- -

Allotment of scat to the Shri Vayalar wwnﬂ R. 26-7-77 0—04
Leader of the Opposi- Ravi . i
tica in the Cen Hall
at the time of swearing
in ceremony of the
President on the asth
July, 1977. -

Certain retrenched emplo- Shri Bhagat Ram — 26-7-77 o—0%
yees of “Vir Argun”
having not been re-
instated after resump-
tion of publication of the
daily from the 1st July,
1977.
ted closure of Jute Shri Yuvrsj - a7-1-17  0—a”’
ills in Katihar (North
Bihar) resulting in unem-
mment of 3,500 wor-

Reported ostrike in the Shri Sougsta — 27-7-77 0—03
ute industry of West Roy . .
Bengal with effect from
the 28th July, 1977 to
protest ost the re-
trenc ,» and lay off
in the Jute Industry and
for non-payment of
bonus. e
Dismissal of Minisiry in  Shri Vayalar - a8-7-77.  .a—o03
Tripura by the Gover- Ravi .
. mor without ascertaining
the majority on the floor .
of the Assembly. : B

Conflicting statements re- Shri Jyetirmoy 28-7-77  c—03.
ported to have been Bosu_
made by the Minister of
Commerce, Civil Supp-

lies and Cooperation
and Minister of In-
formation and Broad-
casting aboygt use of and
repeal of MISA

Failure of rains in the Shri Hukmdeo : a#-7-77 .p—o02
districts of Madhubani Narain Yadav . .
and Dubhmpm Bihar
affecting Khariff .
crop .ﬂd Mn‘ o A ' FELY R
starvation and unem- ENRER" 5
ployment amongst ag-
ricultural labousers.




16

i7.

18

19

21

22

33

Rezported clearance of
sub-standard  engines
for MIGe du‘:ing the
emergency resulting in
crashes of the MIGs.

Prohibition in the country,

Spreading of Kalazar in
Vaishali  district  of
Bihar,

Demonstration in front
of the Prime Minister’s
House and presentation
of a Memorandum on
soaring prices.

Reﬁ:ned retrenchment of

1 “Mazdoors” in
thousands from the
varjious departments of
the Union Territory
of Andaman and Nico-
bar Islands.

Inadequate ferry service

" between i Ghat

and Saki Ghat on
the Emstern way.

Rise in the water level of
all the rivers in the coun-
try thereby causin
damage to crops, life
property of people

ite crores of rupees
having been spent on
flood control.

Answer given on the 25th
July, 1977 to I4anstmed
Question No. 4638 -
ding laying on the Ta g
of the House the copi
of the building plans of
the former Prime Minis-
ter’s House.

Thu 'lnchm Rad Cross So-

Dr. Subrama-
niam Swamy

Shri Maniram
. Bagri

Shri Ram Vilas
Paswan

Shri Vayalar
Ravi

Shri Manoranjan
Bhakta.

Shri Yuvraj n

Shri Vina
Prasad

Shri Hari Vis-
hnu Kamath

Shri Jyotirmoy
Boru

Shri Jrgjivan
Ram

Shri Morariji R.

Desai

Shri Sikandar

Bakht

1-8-77

non : H . M.

"29-7-77 ©0—06

a9-7-771 9—02

29-7-77 ©0—04

29-7-77 o0—06

29-7-77 o0—02

1-8-77 0—04

1-8-77.

0—04

0—04

1-8-77 0—03




2§

27

29

30

31

32

33

Widespread demand for Shri Chitta Basu
payment of 8+ 33 percent
bonus for the workers
including the workers
engaged in Public Sector
Industries.

Several bndﬁes of the Rail- Shri K. S. Cha-

ways and Roads in Sami, vda

Harij, Patan and Chana-

sma talukas in Gujarat

having been washed away

byheavyrains andseve-

ral houses and huts hav-

ing collapsed duetoun-

precedented rains.

Reported act of lawlessness Dr. Baldev
and gangsterisn: co-  Prakash
mmitted in Punjab Uni-
versity Campus.

Qutcome of the Chief Shri K. Malla-
Ministers’ conference anna
held onthe 30thand 31st

July, 1977.

Flood situation develop— Shri Samar Guha

ingindifferent rnm

the country particularly
in West Bengal leading
to deployment of Army

for rescue operations.

Heavy mains and floods Shri Motibhal
in Banaskantha, Gujarat R. Chaudhery
m:uwm eatlapt o

. and Road bridges
a loss of human lives.

Meeting of Advisory Co- Shri P. M. Sayeed

uncilassociated with the

Administrator of the

Union territory of Laks- c
hadweep held at Kava-

ratti, the headquarters of

the Union temtory on

the 3rd f:st, 1977

during the Lok Sabha

™ Session,

Rising of rivers Gangaand Shri Yadvendra
~ GhagiainU.P.,floodsin Dutt °
largie areas of West Benghal, '
r, Delhi, Haryana
and Rajasthan and inade-
quacy of flood prevention
measures,

Havoc caused by the recent  Shri Janardhana
gioods ai.:d the Mangalore  Poojary
ty Mangalore.
- Tl

-

H. M..
1-8-97 c—03

2-8-77 c—oz

2-8-77 0=—02

2-8-77 0—032

2-8-77 Cm0$

368-77_ C=—0%2

. 3827 C==03:

3877  omoT

3877 0=

Sty




1 2 3 5 6
H. M.™

34 Serious situation arising Shri Dinen Bha- -8 O
out of the large scale ttacharya - 5
retrenchment, closures,

11l llockonts,layoﬂ‘s
ute Mills in various

smes affecting scveral

thousand workers.

35 -Power crisis in Dzlhi due Shri Vayalar =8 C==0T
to agitation by about Ravi 4 4571
zﬁ,ooo employees of

36 Restrictions proposed by Dr. Sushila -8- [ —)
D. D. A. on Doctors’ Nayar = !

.. clinics and Nursing
Homes in residential
areas.

37 Six million tonnes of wh;st Shri Yadvendra 8-
lying inthe openin Chan- Dutt 4577 et
digarh and other centres
of Punjab and Haryana
and measures required
to protect it from rains.

38 Setting up of Civil Rights Shri G.M. -8 c

“ﬁsion Banatwalla i s

39 Dislocation of railway traffic Shri Hukam 5877  c—o4
between Dethi-Jaipurand Chand Kachwai :
Ahmedabad and other
losses due to floods.

40 Transfer of High Court Shri Nirmal 6-8- 0=—04 .

¢~ Judges back to their. Chandrs Jain 7
original States.

41 Decision of the Govern- ShriK. 6-8-77 o0—0§
ment to split Fertiliser Lakkappa :
Corporation of India

-~ into four Units. .. )
2 Retrenchment of Labourers ShriP. M. 6-8-77 o—o02

4 in various Government 7

s of the
Union territory of Lak-
shadweep. !

43 Observanceof the  Cen- Shri Samar 68497 O=03
tenary year of *Vande Guha ’

‘Crisis fncht the smal * Shri Shanibhu " 6-8- Com0,

“ scale and cottage sectors  Nath Chaturvedi n 5

of the shoe industry
leading to lay-off and

unemplo of
t s of workers
following the imposition

y on all foot-
wm!mncmnd




47

46

47

48

49

50

51

53

54

S5

Control Ozder at a Dianer
Party hosted on the 4th
August, 1977 at Karnataka
House.

Famine like conditions in
the various islands of
Andaman and Nicobar
Islands due to failure
of crops.

Shmjii'll oi;l ("ann}g‘a waters
Wi nglades tl‘mmgh
the Farakka Barrage,

Opening of Srinagar-
awalpindiand Suchet-
garh-Sialkot roads.

Financial assistance given
to Karnataka for drought
relief works and the
manner in which the
funds were spent in the
State,

Reported two hours strike
on 4-8-77 by the em-
ployees of Life Insurance
Corporation all over the
country. -

Maharashtra-Karnataka
boundary dispute.

Grant of ‘Onam’ festival
advance to Central
Government employees
in Kerala.

Reported dilapidated con-
mion of thegrave of the
late Presider t Shri Fakh-
ruddin Ali Ahmed.

Reported poor quality of
cotton sceds rupplied
to the farmers of Gujarat
and the consequent loss
of cotton crop.

Attempts of monopoly
houses to scuttle Rs. 100
cror:dGovernment sup-
ported newsprint project
of the Mysore Paper
Mills.

45 Allegzd violstion of Guest Shri Jyotirmoy
L !

Bos

Shri Manoranjan
Bhakta

Shri Krishna
Chandra Halder

Shri Baldev Singh
Jasrotha

Shri S. Nanjesha
Gowda

Shri Dinen Bha-
ttacharya

Shri Keshavrao
Dhondge

Shri Vayalar
Ravi

Shri Mohd. Shafi
Qureshi

Shri Anant Dave

Shrimati Mrinal
Gore.

v

6-8-77

{6-8-77

8-8-77

8-8-77

8-8-77

© 8-8-7.

8-8-77

8-8-77

8-8-77

8-8-77

HM
O==03

0—03

O0=—05%

Om==03

Q=03

L

o- 04

S



(iv) Statements under Direction I6 correcting information regarding Starred Questions

SL Brief subject Name of Minister Date Time
No. taken
H. M.
I Correcting the answer given on  Shri H. N, Bahuguna 19-7-77 004
g;#??byto Sh%t}r:eg Questlon
2
regarding yo ? crancs
by Ollnnd Natunl Gas Com-
mission from Demag of Ger-
many.
2 Correctingreply given on 4-7-77 Shri Sikandar Bakht 19-7-77 o—0§

to a supplementsry on Starred

estion No. 314 by Shri
ﬁ:mb Singh n

re-
officersin the Minis
of ng and Housing hau:rz

own housee and living in Go-
vernment Quarters.

3 Gmttin‘replyg:m on 37-6-77 Shri Sikandar Bakht 19-7-77 o—o1

:.l:;oxnm No. 209 Sbri
gularising ofun Ipprovd‘colo-

niesin Delhi.




31. STATEMENT SHOWING TIME TAKEN ON VARIOUS KINDS OF

BUSINESS

Percentag:

Business Time tothetota
time taker
H. M.
ADJOURNMENT MOTIONS . . . . - —_
BILLS
(a) Government Bills . . . . . 43 o4 13°2;
{b) Private Members’ Bills 8 19 z-6[
BUDGETS
(a) Railway Budget . . . 23 30 72
(b) General Budget 115 36 35°5
(c) Budgetin respect of State under President’s rule I 24 o4f
CALLING ATTENTION NOTICES (Rule 197) . . . 9 46 30 b
DISCUSSIONS :
(a) Short Durgtion Discussions(Rule 193) . . 1 29 0-45
(b) Half-an-hour Discussions (Rule 55) . . . s 12 1°6 -
MOTIONS
Motions (Rules 191 & 342) . . . . *34 27 10°€
QUESTIONS . . 48 41 14°¢
RESOLUTIONS
(a) Government Resolutions . o o6 .
(b) Statutory Resolutions o 16 0]
~ (c) Private Members’ Resolutions 10 06 3°
STATEMENTS (Rule 372) . . . 3 o3 0t
OTHER MATTERS such as Papers laid on the Table, Ques‘dnns
of Privilege, Obituary References, Points of Orders etc. . 21 o1 6°
326 oo 100

#Joint discussion took place on a Short Duntlon Discussion [Vide Statement No.
S. No. 2] and a Motion [vide Statement No, 7(ii), S. No. 4]. Time taken on joint discussi |

has been shown urnder Motiore,

49



